673 Written Answers

of Education, entitled for allotment of Gov-
ernment accommodation from general pool;

(b) whether it is a fact that teachers
working in various Government Schools
under the Directorate of Education are not
entitled for allotment of Government accom-
modation from the general pool;

(c) if so, the reasons therefor and when
this ban on allotment of Government accom-
modation from General Pcol to teachers is
likely to be lifted; and

(d) if not, the reasons therefor?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARAN): (a)
to (d). The information is being collected and
will be laid on the Tabie of the House.

Norms for Allotment of Bungalows

3312. PROF. SAIF-UD-DIN SOZ: Will
the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) the norms for allotting bungalows to
officers/others from the General Pool;

(b) whether there have been ariy devia-
tions in application of those norms since 'ast
one years: and

(c) if so, the details thereof?

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARAN): (a)
Allotment of bungalow type accommodation
in general is governed by the Allotment of
Government Residences (General Pool in
Delhi) Rules, 1963. Such accommodationto
Union Council of Ministers is governed under
the Salaries/Allowances of Ministers Act,
1952 as amended from time to time. Simi-
lary, such accommodation to Members of
Parliament is governed by Housing and
Telephone Facilities (Members of Parlia-
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ment) Amendment Rules 1986. For allot-
ment of bungalow type of accommodation
from general pool, guidelines have been laid
down by the Government vide Policy orders
dated 24.10.1985.

(b) and (c). Allotment of a particular
type of bungalow, in relaxation of rules, is
permissible by the Competent Authority.

Dark Zones of Jhunjhunu District

3313. CH. JAGDEEP DHANKHAR:
Will the Minister of WATER RESOURCES
be pleased to state:

(@) the details of Dark Zones ior
Jhunjhunu District; and

(b) the steps being taken to developthe
alternative sources of water supply to meet
the water requirements in that area?

THE MINISTER OF STATE IN THE
MINISTRY OF WATERRESOURCES (SHRI
MANUBHAIKOTADIA): (a) Chirawa, Sujan-
garh, Khetri and Udaipurwati Blocks of
Jhunjhunu District have been categorised as
‘Dark’ Blocks.

(b) Development of water supplies is
carried out by the State Government. How-
ever, ground water exploration in Jhunjhunu
district is included in the annual programme
of the Central Ground Water Board during
1990-91.

Licences for Sugar Milis in A. P.

3314. SHRIMATIJ. JAMUNA: Will the
Minister of FOOD AND CIVIL SUPPLIES be
pleased to state:

(a) whether licences have beengivento
set up New Sugar Mills in the cooperative

sector in Andhra Pradesh recently;

(b) if so, the details thereof:
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(c) whether and applications have been
received from the private industrialists also;

and

(d) if so, the number of such applica-
tions received and those which were cleared
and the number of proposals under consid-
eration?

THE MINISTER OF FOOD AND CIVIL
SUPPLIES (SHRI NATHU RAM MIRDHA):
(a) and (b). Yes, Sir, The details of letters of
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intent issued for setting up of new sugar
factories in Andhra Pradesh ion cooperative
sector (As on 15.3.1990) are given at state-
ment-| below.

(c) and (d). During 7th Plan, six applica-
tions have been received for establishment
of new sugar factories in the Private Sector
in Andhra Pradesh till 15.3.1990. The posi-
tion of these applications is given in the

statement-|| below.
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